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... (Interruptions)

MR. DEPUTY-SPEAKER: The question is:

“That the Bill to provide for the extension of the National Rural Employment
Guarantee Act, 2005 to the State of Jammu and Kashmir, be taken into consideration.”

The motion was adopted.
MR. DEPUTY-SPEAKER: Now the House will take up clause-by-clause consideration of the Bill.

The question is:

“That clauses 2 and 3 stand part of the Bill”.

The motion was adopted.
Clauses 2 and 3 were added to the Bill.

Clause 1, the Enacting Formula and the long Title were added to the Bill.
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MR. DEPUTY-SPEAKER: The question is:

“That the Bill be passed.”

The motion was adopted.

... (Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again tomorrow, Tuesday, March 20, 2007
at 11 a.m.

12.17 hrs.

The Lok Sabha then adjourned till Eleven of the Clock

on Tuesday, March 20, 2007/Phalguna 29. 1928 (Saka).

213



10/29/2018

(Msofficeljcd. by d

313



